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FORM A
PUBLIC NOTICE PUBLIC ANNOUNCEMENT
NOTICE 15 hereby given to the public that we are investigating the utle of {i) Adrika Developers Private Limited (" Adrika™), 1 company having tﬁﬂg“'ﬂ:‘:,:nf:_he I:::;. nﬁ'.'lﬂmu Ea;h ul|aﬁ]rﬂu;::uf|nd|a:|
CIN U45200MH2006PTC 58714 incorporated under the provisions of the Companies Act, 1956 having i1 registered office at Lawrence and Mayo House, No. 358 /E.E7/e-tender/ BDA/20 BHOPAL, Dated 29/02/2020 FGFIuTH:?ﬂTIﬁEuHﬂ;'I OF W&TMEHS Urll-l
1" Floor, 276, Dr. D, M. Boad, Mumbai 400001, (i) Deepak Kishan Goradia and (iii) Rajul Vrujlal Yora, both having office at Lawrence and Mayoe House, Notice Inviting e-Tenders TRAMSIT OPERATIONS INDIA PRIVATE LIMITED
" Floor, 276, Dr. T, N, Road, Mumbai 400001, (iv) Gurunath Ladke Madhavi, (v) Barkibai Ladku Madhavi, (vi) Anjana Ladku Madhavi, (vii} Asha On-line percentane Tate bids Tor the Tollowina works are invited from : - e -
Suresh Patil, (viii) Shashikala Raghunath Madhavi. {ix) Arvind Raghunath Madhavi, (x) Archana Vijay Gaikwad, (xi) Arpana Raghunath Madhavi, Contractors anpd firms gf repute fulfilling registraﬁong& elighbility criteria men- 1.| Narre of corporate person Transit Operations India Private Limited
(xiip Nilesh Devraj Bhoir, (xiii) Bharat Devreaj Bhoir, (xiv) Ramakant Deveaj Bhoir, (3v) Rajesh Bamdas Tare, (svi) Kavita Sunil Jadhay, (xvii) Sachin tioned in tender document 2 | Date of incorparation of corporate person| January 24, 2014
Ramidas Tare, (xviii) Pournima Rajesh Patil and (xix) Sunita Devanand Patil | all residing at Village Kalher, Reti Bander Road, Taluka Bhiwandi, District ' . . 3. [Authority under which co e Rankir o Cortarine. Nameal undes
Thane - 421302 (hereinaficr collectively referred toas the "Owners™ ), tothe said Property more particularly described in the Schedule hereunder written. .7 Portal | Name of Work | Probable;  Cost of Bid Period of ' e o M frm?;?era{! EET: 48 A-;:L1Elp£ 5
All per=ons ncluding an individual, 2 Hindw Undivided Famaly, a company, bankis), finoncial mstitutien(=). non- banking financial istituton(=), a firm, an No. Ter:lder Amo':ms ( Dolcltlll_lrllentlh C:Jhmll‘:\;:t:an F WTJ e =
association of persons or a body of individuals whether incorporated or not, lenders and/or creditor baving any ¢laim, demand, right, benefit or interest in respect 0. Con(;ract ol:t):(:lcl ;‘e;s? [Rz ) e Wo 4.|Comporate ldentity Number of Corporate | G023 1MH2014PTC 252448
of oragainst the said Property or any portion thereof by way of sale, transfer, assigniment, exchange, right, interest, share, lease, sub-lease, tenancy, sub-fenancy, (Rs.) p ) person
license, lien, mortgage, charge, encumbrance, cocupation, covenant, trust, casement, geft, inheritance, bequest, maintenance, possession, development rights, | . : . 5. |Address of the regstersd office and|Registered Office; Lenfin Chambers, 2nd
right of way, reservation, agreement, lis-pendens, family arrangement’ settlement, decree or order of any Court of Law, partition, succession, begueath, Power of 1. ggﬁgémcp- EStab“STmetm Oft [ RSLm'OO :500.0/' (potr)'tlal_ 02 '.“0"“‘ o principal office [f any] of Corporate|Floor, Dalal Street, Fort Mumbai,
Artorney, Will, bequest, tenancy, allodment or otherwise howsoeveror claiming to be in custody / possession of the title deeds, docwments and writings, partnership S?W?gi Brea men acs %eds.t'.s p.’;lyath.e N | rainy sea- pErson Maharashira — 400 073 India
or ptherwise of whatsoever nature are hereby requested o give notice thereof in writing along with supporting documents to the undersigned  having its office at gﬁg :I arra, gm(;d?]?) o this sons Corporate Office; Office No, 702, Tih
L1114, 11th Floor, Free Press House, Free Press Joumal Marg, Mariman Point, Mumbat- 400 021 within 14 days from the date of publication hereof, failing | P Floor, Suratwala Mark Plazzo, Opposits
which the claim andor objection, iCany, ol such person or persons will be considered 1o have been waived, released, celinguished and/or abandoned 1. The detailed NIT and details relating to the Bid Document can be Foriune Hotel, Hinjgwadi, Pune - 411 057
The Schedale ahove referved to: viewed on the website http://www.mptenders.gov.in Mzharashtra Indiz
i Description of the "the said Property") The Bid Document can be purchased after making on-line payment of por- F tdaien. Semencamant dots dilFebai
. o ; . . : : : - - ; ary 28, 2020
AL than piece and parcel of land admeasuring in the aggregate 8926 | square meters equivalent o 22,05 Acres or thereabouts situate, Iving and being i Villages tal fees and cost of Bid Document through Credit Card/ Debit Card/Cash GD?F‘:II'ElEIPEFEGI'I "
Kopar, Kalher and Purna, Taluka Bhiwandi in the Registeation District and Sub-District of Thane alongwith the structures standing thereon: Card or Internet Banking system at aforesaid website from 03.03.2020 : - —
g Rirves vill n Arei Aoaulved ] Chm e 17.30 to 12.03.2020 : 17.30. Other key dates may be seen in bid data sheet. 7. [Name, Address, Eﬂ’lﬂl”'i.jdfﬂﬁlﬁ. TEFEI:_""JFE Hame: Kumudini Bhalerao
NJ;._ '.;;ﬂ & Age -5 !r:;”z b "::e ;;q‘:_:;” e 2. At the time of submission of the Bid the eligible bidder shall be required to:- Number and the Registration number of| Address : Ecstasy, 8031804, 9 Floar, City
o P ¥ (i) Proof of on-line payment of the Cost of Bid Document & Earnest Money the liguidator of Joy, J.5.0 Roed, Mulurd (W), Mumbai-
exirack | {aquare siziecs) (i) Submit a check list, 400080
L. |54 Foopar A0 400 Adrika (iii) Submit an affidavit in prescribed format as mentioned in Bid Document. Email: kumudiniparanjape@memic.in
X |5 K opar 430 430 Adrika (iv) Other required documents as mentioned in Bid Data Sheet. Telsphone Mo: 022-216TB102
3. 5K Kopar 2RO R0 Adlrika (v) All details can be seen in the Bid Data Sheet. Registration I:lﬂ: IEEIPA-DOZIP-
4. | 500 Kopar 230 250 Adrika _ Sd- 99/2017-18/10242
5 i K.opar 25} 5] Adrika Executlve.E'nglneer 4. [Lastdate tor submission of claims Mzrch 20, 2020
6 | 5158 Kopar 200 201) Adrika Division 07| - Fyisie e hereby given thai Wis Transit Operations India Private Limited has
= . Bhopal Development Authority, o
T 1 B TR THO Adrika Bhopal commenced valuntary hquidation on February 28, 2020.
K. T2 E.opar 00 400 Adrika P The stakeholders of Mis Transit Operations India Privaie Limited are hereby called upon to
9. |73 Kopat 7000 000 Adrika submit a prood of thewr dlaims, on or before March 28, 2020, bo the liguidatar a1 the address
0. | 74 Kopar IR0 280 Adrika mentoned against tem? - _ _
TETL Kopar 350 330 Adrika The financial creditors shall submét their proof of claims by electrenic means onfy. All other
2 76 it 350 250 Adrla slakeholders may submitthe proof of caims in parson, by postor by electronic means,
' ’ = Submission of false or miskeading proofs of claim shall attract penaltes.
13, | V& Eopar Hialk G0 Adrika s
4. | 79 Kopar Sk 560) Adrika _PUBUC NOTICE I'Eur.nudini il
13, | 710 Kaopar IR0 &0 Adrika IN THE HIGH COURT OF JUDICATURE AT BOMBAY Liguidator
6. | 711 Koopar 510 ilo Adrika ORDINARY ORIGINAL CIVIL JURISDICTION Reg No.: IBBIIPA-002/IP-NOODSY 204718110242
Ly, | T2 Eoopur 150 15 Adrika NOTICE OF MOTION (L) NO. 443 OF 2018 Date: 29.02.2020
18, | 7/13 Kopa 230 230 Adrika IN Place: Mumbal
9. | 7/14 Kopar 250} 250 Adrika SUIT (L) No. 249 of 2018
20. | 15 Kopar 480 480 Adrika Meena Harikishan Tawrani & Anr. ....Plaintiffs
2. | %16 Kopai 530 530 Adrika Vis.
22 _'r"_lH Ropar it Al AUk M/s. Suchit Developers & Ors. ....Defendants FORM A
23. | 19 Kopar S0 510 Addrika o ) )
4 | 720 Eopa T 130 Adrika 1. Offers are invited by the undersigned in sealed envelop for the sale PUBLIC ANNOUNCEMENT
75 | A | Ko 950 510 Adriks of immovable property more particularly described in Schedule writ- {Under Regulation & of the Insolvency and Bankrnuptcy Board of India
s L par Aarsa ten h d "AS IS WHERE IS BASIS" and "AS IS WHAT IS {Insohvency Resolution Process for Corporate Persons) Regulations, 2016)
26. | 72008 | Kopar B0 600 Adrika °h hereunder on an FOR THE ATTENTION OF THE CREDITORS OF TOPWORTH STEELS
= : ; == BASIS" in pursuance of the orders dated 26.07.2018, 06.09.2018 AND POWER PRIVATE LIMITED
7. | TE2 Eoopa 430} 430 Audrika ) .
THEET ¥itoni e 5 & drika and 18.09.2018 passed by the Hon'ble High Court, Bombay (Coram RELEVANT PARTICULARS
T ETS Kopar L1 30 Adrika ng;'zg%hawa'aa‘g) " trl‘_f a,g?"eH.Nr?tge ‘:tf g"c’t'g”' ‘zgjer dat?(d 1| Mame of the Carparate Debtor [ Tepworth Steels and Power Private Limited
B T - ' r T V0. passed by the Hon'ble Righ Lourl, Bombay (Loram : K. 2. |Date of icorporation of corprte | 18th May 2004
H. -'r'__l" Kopar "‘2'} 3":1-" R““fl_ Virujlal Vora R. Shiram, J.) in the Court Receiver Report No. 143 of 2019 and | dabtor _ _
31 -'r'.lf‘ Buopar 2310 230 Adrika : order dated 28.11.2019 passed by the Hon'ble High Court, Bombay 5. | huthority under which eoepoeate | Companies Act, 1056
32, | W27 FLopar 310 S0 Deepak Kishan Goradis (Coram : A. K. Menon, J.) in the Court Receiver Report No. 232 of | debdnr is ncerperaled ¢ repisiered
33, | 128 Kapar 100 100 Dregpak Kishan Goradia 2019 alongwith a Demand Draft/Pay Order/Banker's Cheque as 4. | Corporate identity number limited | L5 1420MH20047TG 146381
34, [ VA9A | Kopar 480 280 Adrika mentioned against each shop in schedule hereunder of any WALty AR SEICala T ol
15, | B Eopier SE0 5SRO Degpak Kishan Gonwdia Nationalised Bank issued in favour of the Court Receiver, High %—i-r'ﬂ—"qlr'.:'ur_:':'g Ll —— — - —
P ; : - Trise e : R : - T ; . & drass . ol the registered aflice | 208, Jed Mlooe Ceejay Mouse Dr A, B. Road, Warli
6. | B1/A Eopar 1670 16T (i) Crurunath Ladku Madhavi, (i) Barkibai Ladku Madhavi, (i) Anjana Ladku Madhavi, (iv} Asha Court, Bombay and payable at Mumbai as and by way of earnest and principal office (f amy) ot | Mumbal, Maharashira - 400018
Suresh Patil, (v) Shashikala Raghunath Madhavi, (vi) Arvind Raghunath Madhavi, {vii) Archana money deposit (EMD.) corporate debios ;
Yipwy Gaikwad, (vin) Arpana Raghunath Madbavn, (ix) Milesh Deveay Bhoar, {x) Bharwt Devea 2. Offers are required to reach the office of the Court Receiver, High B. | Insolvency commencemant date & | February 28, 5030 (NCLT Order dated 28,04 2020}
Bhoir, (xi) Ramakant Devraj Bhoir, (xii) Rajesh Ramdas Tare, (xnid Kavita Sunil Jadhay, Court, Bombay, having office at 2nd Floor, Bank of India Building | re=pect of eorporate dabiod
(xiv) Sachin Ramdas Tare, (3%v) Pouwminea Rajesh Patil and (ovi) Sunita Devanand Patil ’ ’ . ’ . . |Estimated date of closwre ol | August 26, 2020
7 (378 X 0 555 A | M. G. Road, Fort, Mumbai-400 023 on or before 20.03.2020 by 4 | insoivency recoiitian process
=IFmE.. D 24 il P.M. in sealed envelope superscribed as offer for "Sale of proper- B. |Mame and regitration number of | Dushyant C Dave
I8, [ Wl Keopi 1400 |40 Adrika i i i " i ' R [ T dinn e e =
; I ! ty in Suit Lodging No. 249 of 2018." The Offers so received will be he insebvency prolessianal saing as | IEBI IPA — O03/P — NDI0E1/201 T — 1810502
39. | %2 Eapar 2304 230K Adrika considered by the Court Receiver, High Court, Bombay on ___|lmterim resohiion professionl
40, | w3 Eoopar 250 250 Adrika 21.03.2020 at 3.00 P.M. when the offerors may increse their offer, if o, | mcldress ard e-mail of the inferim | 1101 r.lillijl.'li‘a| Tivwes, Fres Zle:—i:: Jaurmal Marg,
: = 3 3 e : - : . : | resolution professéana, as Mariman Point, Mumbai 400021,
41 | %4 Kopi Eﬂ-i,.ﬂ Iq-i.lidI Adrika they so desire. The inspection of the immovable property will be reqistered with the Eoard Emall: dusiyant daveescodaraaaiiancLoom
42. | W5 Kopar 300 300 Adrika given on 07.03.2020 between 11.00 A.M. and 5.00 P.M. The sale 100, | Adtivass and sl oo Hie. ueed-far | §100, Dalesil Fwer. B Prass donissl ey, Serlmen
43, | ¥e Kopar 450 450 Adriku shall be subject to sanction and finalization of the Hon'ble High correspondence wih the intersm | Point, Mumbai 4000321
44, | @TA Fopa U0 410 Deepak Kishan Goradia Court, Bombay. | resalution professiaral | Emait ieudhi@decaderesobincy com
45 | WTB Eopar £1.11 3HED Adrika A copy of the terms and conditions of sale and the undertaking 11 L.a.a_ﬁt_um I submigsion of claims r.:larch 13, 2020
46, | %R K.opar 540 5400 Adrika to be executed by the offerors will be available in the office of the Court o i‘_‘;E“;‘fiﬂgﬂ'ﬁ[‘il_'[';:?'sﬁi’;““ eIl
47, | 99 Kopar R0 SE0 Adrika Receiver, High Court, Bombay having office at 2nd Floor, Bank of af sectian 21, ascertained by the
48, | W10 Kopar | 250 250 Adrika India Building, M. G. Road, Fort, Mumbai-400 023, on any working day nberim resolution prodessicnal
40 | 91 Kopar 710 T30 Adrika during office hours on payment of Rs. 100/-. 13 *;r;;'ﬁ%ﬁ::]lnng:v::iy irg:p;r;um-s Mk Availabie
| r - i i uthari
il 101 h{:'|'li|-|' 3k 300 Adrika SCHEDULE OF THE PROPERTY Bapresenialive of credidoes in g
510 ] 114 Eoopar 1044 104 Adrika ; | class {Throe namas for gach class)
52 | 1102 Eopar il il Adrika 1. Qn gmount Of RS.b1 0 :_?;25 as fat‘ndbe Waty of EMD against Shop No. 14, | {a} Rebevant Forms amnd Wb link: ibbi,gov.inhome/downloads
53 11/3 Kopa 350 340 Adrika aameasuring abou sq. ft. (Carpet area) . | {0 Detasds ot authorzad Piyslcal Address; HA
R = = - 2. An amount of Rs. 10 lakhs as and by way of EMD against Shop No. representalives anse svailabda at
::":' ”'.-4 BLopar 500 150 Adrika ; _ ; 9 admeasuring about 156 sq. ft. (Carpet area) Mation is hereby given that the National Company Law Tribunal has cedored the commencement
55, [ 1145 Kopar 80 RO L'll:ﬁ_pélk Kishan Goradi Both 1 & 2 lying and situated at Viraj Apartment (Rehab Bldg.), o4 & comporate insolvency resolution process of the Topworth Steeks and Power Private Limaed
0, | 11i6 Kapar 00 300 Addrika Rangari Chawl, Sawant Block, Jari Mari Mandir Road, Bandra (W), | | " January 29, 2020
el e E.opar 12%] [ 2H) Adrika Mumbai-400 050. Thae creditors of Topwarth Steals and Power Prevate Limited, are heredy called wpon fo submit
58| 11/R Korar 00 a00 Adrika their claims wilh prool on ar hefore March 13, 2020 1o the inferim resolution professional a1
50| 11/RA Iiﬂ:-':rll 001 060} Adrika ADDRESS - . Sd/-1 | the address muntioned against entry No. 10
0. | 11/4B K.onar SR S8R0 Adrika Office of the Court Receiver Court Receiver T financial creditars shall submit their claims with prood by electronic means only. All other
- | C K F. ;'UU 0 - ik High COUI’t, Bombay, High COUFT, Bombay creditars may sulsmil e claims with proal @ persen, by past ar by slecironic means
{"_E L -t:-]:m.r. - 1L e r| - Bank of India Building, 2nd Floor, A& financial creditor belonging to a class, as Ested againsi the endry Mo, 12, shall indicate
62. (119 Foopar 1110 o -"'-ﬂl!ka M. G. Road, Fort, Mumbai-400 023. its choice ot authorised representative from amang the three insolvency professicnals llsted
f3. ] 11110 E.opar 200 200 Adrika agamst entry No. 13 fo agl a5 authorised reprosentative of the class WA in Farm Ca
&4, | 11711 Eopar Bl til Addrika Submission of false or misleading proots of clalm shall zttract penatties.
a5, | 11112 ELapar 1310 3310 Adrika Dale: 29,02, 3030 Dushyant C Dave
66, | 11/13 K.opar [iall] il Deepak Kishan Goradia Flace: Mumbal Miberim Reseiwtion Probectional
67, | 11714 Kopar 00 300 Adrika BB Req. Ho: IBBIPA-O03/|P-NOODE1 /201 7-201 B10502
T T ET ina
B8 | 11/15 | Kopar | 400 ano Adrika bttt e
G 11016 Eopar 1144 1140k Adrika
70, | 11417 Kopar fulall] 260 Adrika : :
/1. | 1178 Ropar 710 710 Adrika 3 ste Thane Zonal office : B 37 Wagle Industrial Estate, Thane(W)-400 604
72. | 11/1%A | Kopar 3310 330 Rajul Vrujlal Vora N T i . 022- Y000, ’ W)
P U 1] el Bank of Maharashtra Tel. No. : 022-25823040, Fax : 022-25828931
T3 117198 Foopier 2B0 280 Audrika el GO, OF MDA LSRRG Email : recovery_tha@mahabank.co.in & cmmarc_tha@mahabank.co.in
74, | 11720 Eopar 1590 | 590 Adrika Head Office : Lokmangal, 1501, Shivajinagar, Pune-5 3'“313
75, | 1142 E.opar i) 40 Adrika . 5 -
a 510 - Sale notice for sale of immovable properties
To. | 11/22 Kopir S10 - Adrika . l.i-i_?'i
77. [ 1123 | Kopar | %40 30 Adrika (Appendix - IV -A) old? e
T8, ]1?‘ Boopar 210 21l Adrika E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of www.navshakti.co.in
i I"'.[ Kopar _f'm 610 “"'{Ir!k“ Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the .
B0, ]1'_3 Bopar St 2010 Adrika Security Interest (Enforcement) Rules, 2002. mﬂ' 3 Ell'a‘
?' "f:".i i ':gg :ﬂu Adrika Notice is hereby given to the public in general and in particular to the Borrower/s and Guarantor/s that the
2 I;'. Kopat 2 380 fmr!‘_‘“ below described immovable properties mortgaged/charged to the Bank of Maharashtra, the possession of
Lol B 2 el 32t SRR which have been taken by the Authorised Officer of Bank of Maharashtra, will be sold on “As is where is”,
B4, 'E'If‘"""' H;“F"‘“ 350 350 Adrikn “As is what is”, and “Whatever there is” on 30.03.2020, for recovery of the balance due to the Bank of
85. 112l6 Kopa 380 80 Adrika —_— Maharashtra from the Borrower(s) and Guarantor(s) as mentioned in the table. Details of the Borrower/s PUBLIC NOTICE
b | 1X8 K.opar 950 3 Deepak Kishan Goradia and Guarantor/s, amount due, Short description of the immovable property and encumbrances known W ol .
; ; 0. . . . : y clients Mr. Babulal K. Mali &
7. | 109 F.opar 480 mauil Adrika thereon, possession type, reserve price and the earnest money deposit are also given as under - Mrs. Hemanti Babulal Mali. had pur-
ol b L o e 1. M/s. Shree Laxmi Enterpri ith Station Road branch Contact 25332071/25331134| | chased the said Shop No. 12
0. 11211 K 1920 1030 Dok K ilinn Corad . s. ree Laxmi Enterprises wi ation Roa ranc ontac No. 1z,
a3 PEL = SRR S An e bom22@mahabank.co.in/brmgr22@mahabank.co.in Ground Floor, Admeasuring 108
o, | 1371 Foopar 400 400 Adrika _ _ square feet carpet area, in the build-
o] 1714 Kopar IR0 180 Adwilia Borrower/s & Guarantor/s Name & Address 1. M/s. Shree Laxmi Enterprises W/360/BTTC, MIDC ing known as 'Green Park Bldg. No.
w2 | 1215 B opar TR0 TRO Adrika Rabale Industrial Estate, Rabale,Thane Belapur Road, Thane, 2. Mr. Babu Shivsubramanian, 3. Mrs B-62/63' CHS Ltd., situated at Shanti
91 1218 Kopiar T T Adrika Vennila Shivsubramanian all at Flat No. 6, Shivkrupa CHSL, Nahur Road, Mulund West, Mumbai-400 080 Park, Mira Road (E), Tal. & Dist.
94, | 1219 Kopar 3310 2940 Adrika Outstanding Amount Total Ledger Balance Rs. 1,48,79,339.63/- plus unapplied interest Rs (T;Zart];, Ui?j': kﬂr.reequnaeit’:esrlljyeaemd
45 | 131 Kopar 200 200 Adrika Due + Interest 1653149.82/- totalling to Rs. 1,65,32.489.45/- upto 14.11.2018 plus future 7/95)20’06 duly rggistered undet
] Il-E Iihupu:r 230 230 .-"'.dr!ku interest, other costs, charges and expenses till date of realisation Docu. Sr’. No. TNN-10/O737’3-2006,
7. L 1M> Bopar 630 630 Adrika LOT NO. 1 Physical Possession ' Reserve Price EMD Dated 15/9/2006. And the said Mr.
o L Bpar = = Audriy Residential Flat No. 06, Situated at 1st floor, in the, Rs. 1,36,08,000/- Rs. 13,60,800/- Radheshyam Gupta, in turn had pur-
99, | 137 Fopar 310 510 Adrika building Named as “Mulund Shivkrupa CHSL Ltd.” (Rupees One Crore Thirty (Rupees Thirteen Lakh chased the said shop premises vide
Lo | 13/8 Kaopar £90 290 Adrika at CTS No. 551/65, Nahur Road, Mulund West, Six Lakh Eight Thousand) = Sixty Thousand only) Agreement Deed dated 12/10/1993,
(1| 174 Kopar 510 510 Adrika Mumbai-400 080 duly registered, Under Docu. Sr. No.
102, | 3914 Eopar 1210 (210 Adrika Date & Time of Inspection of the Property- fBM-G;BQ? 994’| BDa_'Irgd 7/1/1994,
103, | 39/17 Kopar 1640 1 6410 Dieepak Kishan Goradia 20.03.2020 from 11.00 a.m to 4.00 p.m mﬁ S %T?;:”; _tf
. " owever Registration Receipt o
ek J Lo =18 Lt Adrikn 2. M/s. Sai Construction with Thane MSME branch  Contact 022-25802276/25831910 A Docel dated 12/10/1683
TR = 420 420 ks r . greement Deed date !
Ik ;". LAlelT i . - f'ftl{f' i — — —— - bom88@mahabank.co.in / brmgr88 @mahabank.co.in duly executed by & between M/s.
06, | 65/B Foopar 2030 ELIRL) g] ﬂuruna:.h [.a.dk:.L r-fafﬂh:aw, (i} Hat:klhm I.adllj .‘.f!l:f.rlhawl. (i} Anjana I-adiclu Maltl.'hutl_. {ivh Asha Borrower/s & Guarantor/s Name & Address Agarwal Builders & Mr. Radheshyam
AT L o S X LA L L) I SR A, SRl 1. M/s. Sai Construction Prop. : Mr. Sahadev Nanaware, Shop No. 6, 7 Sainath Apartment, Plot No. 25 Gupta, have been misplaced and/or
Yijay Gatkwad, (viii) Arpana Raghunath Madhav, (ix) Milesh Deveay Bhoar, (x) Bharat Devreaj y : e ) g > ) lost by the said Mr. Babulal K. Mali &
L 3 R . . = e . o Sector No. 6A, Kamothe, Navi Mumbai-410 209, 2. Mrs. Saraswati Sahadev Nanaware - Twin bunglow X ) )
Bhoir, (xi) Ramakant Deveaj Bhoir, (xii) Rajesh Ramdas Tare, (xiii) Kavita Sunil Jadhay, No. 2B-45 FI GCity. Tal Dabhade P 410 507. 3. Mr. Girirai Sh Flat No. 2 & 5D wina Sad Mrs. Hemanti Babulal Mali, and like-
{xiv )y Sachin Ramdas Tare, (xv) Powminea Rajesh Patil and (xvi) Sunita Devanand Pacl 0. 2B-45 Flora City, Talegaon Da nade Fune- 507, 3. Mr. Giriraj Sharma - Flat No. 5 wing saadg wise Police Complaint have been
07 [ 33570 K 3 T Shubh Complex, Narhe, Tal. Haveli Pune-411 041, 4. Mrs. Archana Sharma - Flat No. 2 & 5D wing Sada :

.| 245 alher T30 G309 Adrika Shubh G lex. Narhe. Tal. Haveli P 411 041 lodged by the said Mr. Babulal K.
[08. | 246717 | Kalher EET 350 Deepak Kishan Goradia ubh Lomplex, Narhe, 1al. Havell Fune- Mali & Mrs. Hemanti Babulal Mali, as
lo%. | 24628 | Kalher H30 #30 Deepak Kishan Goradia Outstanding Amount Total 1) Cash Credit Rs.15794747/- plus interest @12.95% p.a. w.e.f 01.03.2016 on dated 25/2/2020, Bearing
110, | 2451 Ealher 450 30 Adrikn Due + Interest plus costs, charges and other expenses PFOPertV_ Missing Document
111, | 24772iA | Kalher 50 S Trika 2) Term Loan Rs. 4054686/- plus interest @13.45% p.a. w.e.f 01.03.2016 Registration No. 22206, Dated

. 2t} . " : Adrik 25/2/2020, at Mira Road Police
112, 24728 | Kalher B0 60 Adrika plus costs, charges and other expenses Station.
113, 34?3"{ Kalher Bal 360 Adrika LOT NO. 2 Symbolic_Possession Reserve Price EMD Any persons/banks/financial insti-
14, | 2474/A | Kalher 330 330 Adrika Shop No. 6, A wing Sainath CHS LTD., Plot No.| Rs. 13,75,000/- (Rupees Rs. 1,37,500/- (Rupees tutions having any claim to the said
[15. | 247/4/B Kalher 150 150 Adrika 25, Sector No. 6A, Kamothe, Navi Mumbai Thirteen Lakh Seventy Five One Lakh Thirty Seven shop premises by way of mortgage,
L6, | 24775 Ealher 1o 100 Addrika Date & Time of Inspection of the Property - Thousand Only) Thousand Five Hundred charge, gift, trust, possession, lien,
117, ] 24777A0 | Kalher Al 463 Adrika 20.03.2020 from 11.00 a.m. to 4.00 p.m. Only) lease or otherwise howsoever and/or
L1§. | 24778 | Kalher 480 480 Adrika LOT NO. 3 Symbolic Possession Rs. 37,35,000/- ' Rs. 3,73,500/- (Rupees if any persons are in possession of
119, [ 247/% Kalher B 130 Adrika Sh < . T . the said original registration receipt

o | 3 op No. 3,4 &5 “ SPN Earth Mover Pvt. Ltd.” (Rupees Thirty Seven Lakh Three Lakh Seventy above referred is hereby required to
[20 | 2479%A | Kalher 250 230 Dreepak Kishan Goradia building name SWAMI KRUPA Ekvira CHS, Thirty Five Thousand only) Three Thousand Five make the same knownyin v(\]/riting i
L21. | 24710 Ealher 2450 33K .-*;dr?ka Talegaon Chakan Road, Dabhade, Pune-410 Hundred only) Advocate Mr. R. R. Jollani, Office No.
[22. ] 247712 Ealher 1240 5400 Adrika 507 101, 1st Floor, Siddharth Nagar Bldg.
123 | 247713/A | Kalher 00k BTN Addrika Date & Time of Inspection of the Property - No. P-10, Sheetal Nagar, Mira Road
124, | 247/138/1 | Ealher 250 250 Adrika 20.03.2020 from 11.00 a.m. to 4.00 p.m. | (E), And/or The Secretary/
|25. | 24714 | Kalher 860 411 Adrika LOT NO. 4 Symbolic Possession Rs. 89,00,000/- Rs. 8,90,000/- Chairman, Green Park Bldg. No. B-
|26 | 247713 | Kalher 1310 320 Adrika Bunglow No. 45 in Flora City, Situated Near (Rupees Eighty Nine Lakh (Rupees Eight Lakh 62/63 CHS Ltd., Shanti Park, Mira
127.] 247717 | Kalher 480 340 Adrika CRPF Gate, Talegaon Dabhade, Tal. Maval, Dist. Only) Ninety Thousand Only) Road (E), within 14 days from the

YT, T T date of publication of this notice.
128, [ 247718 Kalher T30 730 Adrika Pune o .

: Failing which from the date hereof all
129, ] 24719 Ealher 200k 204 Addrika such claims if any shall be consid-
130 | 24720 Ealher T30 730 Adrikn Date & Time of Inspection of the Property - ered as given up or waived and/or
131.] 15773 Purni 10400 [ 040 Adrika 20.03.2020 from 11.00 a.m. to 4.00 p.m. otherwise it will be presumed that the
132. | 1602 Purna 1650 LGS0 Adrika The bidders shall improve their further offers in multiples of Rs. 1,00,000/- (Rupees One lakh only) original registration receipt is not in
Dated this st day of March, 2020 the possession or custody of any
l}{ For detailed terms and conditions of the sale, please refer to the link persons/ banks/financial institutions.
“https://www.bankofmaharashtra.in/propsale.asp’ provided in the Bank’s website. SC_V'
(Mr. R. R. Jollani -

Dhaval Vussonji & Associates Date : 01.03.2020 Sd/- i
Advocates and Solicitors . Than i i Clients Advocate)

s : : Place : Thane Authorised Officer Date : 01.03.2020
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FINANCIAL EXPRESS

—— m Manappuram Home Finance Ltd
Urid 391-314, 3rd Floor, A wing, Kanakia 'Wall Sreat, Andheri-Kura Road,
Andies Exst, Musihai - 400031, comiaed Mo, 022-68194000/022-66211000.
CORRIGENDUM
TO AUCTION SALE NOTICE UNDER SARFAESI ACT, 2002

[For sale of the following assets)

Manappuram Home Finance Lid, had ssued auchon notice b sale of secured assets of the
fidlowing umder Securitization and Reconsiruction of Firancial Assets and Enforcement of
Securty nteresis Act 2002 read with the Secunty Interest (Enforcement) Rules, 2002
publizhed in this Mews Paper. The last date for deposit of EMD, Submission of tender form
and dale & fime of auclion are exiended fo 20002020 af 300 PM for the sale of tha
fdlowing.

Er MName of i Reisnd Last
o= | Boiowertsl o Bidae! Details of the Secured Asset B | Bt
Guarantorsl Price (Rs) | details
LLoas Accaurnt NaBRANCH
’ Kr. MEHAELE Ismail MULANI | AP Venegaon, Mikal no, 340, Rz, 28-02.20
& Mehrunissa Mehboob Mulani Teluka- Satara, District- 700,000 | at3:00 P

Satara
Lan:
PUSOPULONS000005000 535

Satara, PiMN-115518

Al piher terms and conditions of the sale notice and lender form shall ramain unchanged,

Dabe: DLNCARE) Sdi- Autharzed Officer,
Place: Satara Manappuram Home Finance Lid
i T e i oI Pune East Region : Malegaon Bk,

Banl of M; Lh.tn hira

e Taluka. Baramati, Dist. Pune 413115.
e uﬂwﬁ Phone: 02112-254240

Possession Notice

Whereas the undersigned being the Authorized Officer of the Bank of
Maharashtra under the Securiisation and Reconstruction of Financial
Assets and Enforcement of Securnty Interest Act, 2002 and in exercise of
powers conferred under Sec. 13{12) read with nule 8 of Security Interest
[Enforcement) Rules, 2002 issusd Demand Notice dated 0971052019
calling upon the Borrowers 1) Md. Kurban llahibaksh Bagwan at &
post- Malegaon Bk, Tal. Baramati. Dist. Pune 413115, 2) Mr. Newase
Mangesh Dattatray, at & post - Vidya MNagar, Malegaon Bk, Tal
Baramati. Dist. Puna 413115 o repay the amount mentionad in the Notice
for Rs. 20,65,591/- (Rupees Twenty Lakh Sixty Five Thousand Five
Hundred MNinety One Only) and Rs. B8,337/- ( Rs. Eighty Eight
Thousand Three Hundred Thirty Seven Only ) as unapplied Interast
within 60 days from the date of the zaid Notice.
The Borrower’s Md. Kurban llahibaksh Bagwan and Guarantor's
Mr. Mewase Mangesh Dattatray, having failed to repay the amount,
Molice is haraby given to the Ownear of Property and the Public in
genaral that the undersignad has taken possession of the proparly
described herein below in exercisa of the powers conferred an him
under Section 13(4) of the said Act read with Rule 8 of the said Rules on
2TI02/2020.
The Borrower in the parboular and the Public in general is hereby cautioned
not to deal with the property and any dealings with the property will be
subject to the charge of the Bank of Maharashtra, Malegaon Bk. Branch
for the amaunt Bs. 21, 53 928/- and interast theraan.

Description of Immovbale Property

Property 1 : Simple Morgaga of House Propery Locatad at City Survey
Mo, 1626, Al & Postl. Malagaon Bk, Tah. — Baramati, Dist, Puna 413115
admeasuring area 135 Sguara Matars.

Date : 27/M02/2020 Authorised Officer, Chief Manager

PUNJAB & SIND BANK

A Govt. Of India Undertaking)
Branch D'I"Hna 229/230, Saraswati Sadan, M. G. Road, Pune-411 001
e « Ph. No. : : (020) 2634 6612 + e-mail : p0324@psh.co.in

POSSESSION NOTICE
WHEREAS
The undersigned being the authorzed officer of the PUNJAE & SIND BAMEK undear
Securtization and Reconstruction of Firancial Assets and Enforcement of Sectarily
Imterest Act 2002 (SARFAES] Acl) ard in exercise of powers conferred under section
13 {12 raad with rule 3 of the Sacurity Interest (Enforcement) Rules, 2002 issued a
demand notice dated 01.01.2020 calling wpon the borrower Mr. Mitesh Purshottam
Joshl, Mrs. Manisha Mitesh Joshl (Guarantor), Mr. Girish Jayantilal Shah
(Guarantor), 1o repay the amownt menticned In the notice being ¥ 38,21,970.00
{Rupes Thifly Eighl lakhs Twenly One Thousand Nine Hundred and Sevenly
Only) as an 31122019 (inclusive interast updo 31122018 and interest theraan
and costs, within &0 days from the date of moeipts of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the
borowes and the pubdic in genaral that the undersigned has taken possession of
the property described heremn below In exercise of powers conferred an him |/ her
under section (4} of section 13 00 AT read wilth rule 8 of the said rules on (his
3" Day of March of the year 2020,
The Borrower/Guarantor in particular and the public in genaral is hereby cautioned
not to deal with the property and any dealings with the property will be subject
to the charge of Pungab & Sind Bank, Mg, Road Pune Branch for an amount of ¥
38,21,970.00 (Rupees Thirty Eight lakhs Twenty One Thousand Nine Hundred
and Seventy only] as on 31122019 (inclesive mierest uplo 31.12.2019) and
furthar interast, other charges and costs thareon

DESCRIFTION OF IMMOVABLE PROPERTY

Mameof | Description :
0 ol Immovahie Boundaries Detail o Account
| Praperty
Residerial faf| Easl :- By 5 Mo 428 Q32417 000383ZF .
bearing  Flal Mo LAP Loan, Balamce O
301, B-Wing, of] Soulh ;- 53¢ Moo 43801, 4342, |- ¥ 35104100 a5 on
the scheme “Ravi 4303, 43484 & partly [30.12.2019  (inclisive
[Park®, On 3. Mo schedule -8 property  |inderest upto 31.12.2019)
Mr Nitesh [958, 4iAd ani further interest
Purshotlam |434/4 al Hadapsar] West - 50 Moo 4341, 4342
Joshi  |Tal. Hawael, Disl 43473, 438 & parlly 4
Pune-411028, schedule-Il proparty. ﬂ?@‘iﬂﬁﬁﬂﬁmnw
B/up Area : 519,00 Ofs : ¥ 34,70,925.95 as
Sq. Pt Total] North :- Se No: 430401, 4302 Jan 31122019 finclusive
Sealable Area A543, A3t & partly |inserest uplo 31.92.2019)
Il A5%.00 5q. AL sehedule-Il property.  |and furthes inlerest
2.
Date : 03.03.2020 Autharisad Officer,
Place : Pune Punjab and Sind Bank

SALE NOTICE FOR SALE OF IMMOVAEBLE PROPERTIES

Place : Malegaon Bk. Malegaon Bk. Branch, Pune East Zone

Khadkl, Pune Branch ; Office Mo, 7 & 8,
Khadki Business Canlre, Khadki Bazar,
Pure 411003 Ph - 020-25816049, 258168029

Emall | brmgrTi@mahabank.co.n

POSSESSION NOTICE

WHEREAS, the undersigned being the Authorized Officer of the Bank
of Maharashtra under the Securiisation and Reconstruction of
Financial Assets and Enforcament of Security Interast Act, 2002 and in
exercise of powers conferred under Section 13(12) read with Rule 8 of
the Security Interast (Enforceament) Rules, 2002, issued a Demand
Motice dated 021272019 calling upon the Bomower Mr. Sahil Kishor
Rana to repay the amount mentioned in the Notice being
Rs. 35,04.973.00 plus Unapplied interest Rs. 1,95,034.00 + Penal
Interest Rs, 1634.00 thereon w.e.f. 021272019 @ 9.60% p.a. with
monthly rest we.f. 02M12/2019 = Total Dues Rs. 37,01,638.00
(Rupees Thirty Seven Lakh One Thousand Six Hundred Thirty
Eight Only) + Future Interest thereon @ 9.60% w.e.f. 02/12/2019
within 60 days from the date of the said Naotice,
The Borrower having failed to repay the amount, Motice is hereby
given to the owner of the property and the Public in general that the
undersigned has laken Symbolic possession of the properly
described herein below in the exercize of powers conferred on him
under Section 13(4) of the said Act read with Rule 8 of the said rules an
thiz 26/02/2020.
The Borrower in particular and the Public in general is hereby cautioned
not to deal with the property and any dealings with the property will ba
subject to the charge of the Bank of Maharashtra, Khadki Branch for
anamount of Rs. 37,01,638.00 and future interest thereon.
The Bomower's attention is invited to provisions of sub-section (8) of section
13 of the act, in respact of tirns available, to redeem the sacured assals.
This notice is alzo being published in vernacular. The English version
shall be final if any question of intarpretation arisas.

Description of Immovable Property
Residential Unit situated at Flat No. 201, 2nd Floor, Audumbar |
Miwas, CTS No. 301/1/A, Shukrawar Peth, Pune 411002, |

Date : 26/02/2020
Place : Khadki, Pune

"TT'JH'U"ITET'T'"'

Bank o I "1.1.I|. arazhira

mﬂ.m' Mﬁl

Authorised Officer and Chief Manager,
Bank of Maharashtra

FORM G (Revised- lI) - INVITATION FOR EXPRESSION OF INTEREST

JLinctar reguiation 364 {1 of the insolvency s Bankruaicy
insalvancy Resaladian Process far Carporale Parsans) Regquiabions. 2015]

RELEVANT PARTICULARS

1 | Name of tha comarate debior
7| Tiate of Ivcorporaion of comparate Gebiar

Chhatrapati Agro Food Manufacturing Company Limited
E":l.li‘.?éﬂlm

4 | Aulherity under which corporate deblor is
incorporated’ registerad

Aegestrar af Companiss, Pung

Fullerton FULLERTON INDIA CREDIT COMPANY LIMITED

India Corporate Office: Sugeeme Business Park, Flooes 5 & §, B Wing, Powai, Mumbai 400 076

Branch Odfice - 301 & 315, 3rd Floor, Nyati Howse, Western A2 Wing, CT5 no- 1995
and 1886-8, Magar Road, Yerwada, Near Gunfan Chowk, Pune-41100&.

E-Auction Sale Nobice of 30 gays for Sale of Immovable Assed(s) under the Secuilisation and
Reconstrection of Financial Assels and Endorcemant of Security Interest Act, 2002 read with
praviso o rade 8 and 9 of the Security Interest (Enfarcemeant) Rides, 2002

Mofice @ henaby geen 10 e public in genaral and In pardicular 1o 1ha Borrowar|s) and
Guarartons) thal the below described immovable properties marlgagedichanged o the
Secured Crediton, the poesession ol which has been taken by theAuthorised Officer of FuBarion
Inda Credt Company Limited!Sesurad Creditar, will be sold on “As Is whens 15°, “As is what is”,
and “Whatewer there is" on 0904, 2020 at 1104 am to 0100 p (with undmited extensions of 5
minute each), for recovery of R, 36547 384, 23¢- [Rupaes Thres Crore Sixty Five Lakhs Farfy
Saven Thousand Three Hundred Eighty Four and Twanty Three Paise Onily) a5 on November
01, 2018 further interest and ofher expenses tharean Sl the date of realization, due i Fulzron
India Credit Company Limited!Secured Credéor from the Borrowers and Guarentar{s) namealy
Mr. FRAVIN MARAYAN SOMI, Mrs. PADAMAPRAVIN SONI.

Ther Reserve Price will be for the respecive properes and the earmest money depositwil be for
the same as mentizned below and the |ast date of EMO depositis 07.04. 2020

ar,
Na.

Reserve

P (K ipfi
roperty Description R | D

1 |13 Flad Mo, 704, Vih Floor, admeasuring 121.53. 5g, meters with
terrace admeasuring 9.66 5q. melars, and Car Parking Mo, 374 |4.00.00,000 4000000
admeasuring 10 5q. meders, Ramna Buikding, Sujey Garden Mo, -2
Apartment, Gultekadi, Misund Nagar, Pune-411 03T all that pece
and percal of lend situated within Regsiraion sub-Oist- Taluka
Harvell, Dist. Pune and wathin th ims of Pune Muncipa! comparation
bearing 5.Mo. T0E Aand 706 B fingl plot o, 410, T.P. Schame Mo 1,
Moy Besaning ©.T.5. Mo, 12, Gultessad Pune-£11 037,

2)Flat Mo, 704, Tih Floar, admeasuring 86750, 5q. FL.i.e. 89,88
5, meters with tfeace admeasuring §.13 Sq, meters, and Car
Parkmg Mo, Bl admeasuring 10 Sg. meders, Ralna Bulding,
Supay Garden Mo, -2 Apanment, Gultekadi, Mukund Nagar
Puna- 411 037 all that piece and parcel of land siluated within
Registrafion sub-Dist- Taluka Haved, Dist. Pune and within the
lirnits of Pune Muncpal corporalion bearing 5 Mo, 705 A and 706
B T.P. Scheme No, I, C.T.S. Na, 12, F Plat Na, 410, Gultzkadi
Pune-411 (37

3 | Shop Moo A, admeasunng G568 =q. K, e 6115 59, melers
alengwith mezzanine floor admeasuring 29,73 5q. mirs, buitiep
an Ground Floor, constructed an the land bearing CT3 No. 602,
Ganeshpeth, District Pune- 411002 all that pisce and parcal of
land sifuated within Registration Sub-District, Talusa Punse City |
Dist, Puma- 411 002

1,20.00,000{12.00,000

For defailed tarms and conditions of the sale, pleasa refer 1o 1he link provided in Fullarian india
Credil Company Limited! Sacunad Craditor's wabsite L. v fullerienindia com

Darte: 04703/2020 Sdi- Authorised Officer,
Place: Mumbai Fullerton India Credit Company Liméted

da1 3% £\ Canara Bank

1A overnment of Indla Undertaking)

ASSET RECOVERY MANAGEMENT BRANCH - |
37, Kshamalaya, Opp. Patkar Hall, Maw Maring Linss, Thackersey Mang, Mumbai-2000E10
Tel, No.: 022-22065425/30 « Fax. Mo.: 22085438 « Email: cb2360@canarabank, com
(Auction Sale Motice for Sale of Immovable Properties)
SALE NOTICE
E-fuction Sale Motice for Sale of Immovable Properties under the Securitisation &
Reconstruction of Financial Azzets and Enforcement of Security Interest Act, 2002

read with proviso to Rule B 6) of the Security Interest (Enforcement) Rules, 2002,
Modice is hereby given to the public in genergl and in padicular to the Borrower and
Guarantors that the below described immovable properly morigaged to the Secured
Creditors, the Symbalic Possession of which has been taken by the Authorized Officer of
the Canara Bank, will b2 soid on "As is where 57, "As is what is", and "Whatever there
is" on 04.04. 2020, for recovery of the amount Rs. 31.00,40,577.00 (plus interest and cost
from 2B.07 2017) due to our bank as mentioned below from the Bormowsr Mis. Shni
Gajanana Industries [1) Pvt. Lid. and its Guarantors Mr, B. Ganapathy and Dr. Mrs.
VWani Ganapathy.

The Reserve Price and Eamest Money Deposit are as menfioned below;

4 | Corporate idenily numbésy imded abiity
identifiza¥on number al corporale debbor
Address of the registered affice and principat| Bulding to. A1, Fat No.1, 5r. N, 715/, New Torana
office (il ary) o corporate debilos Glassic, Mear Narayon Dham, Balej, Pune - 417 046,
[izharashina, Indiz

ST P01 TPLET 38340

(4]

Giourt Oroer date: 071172079
Received o 191120149

b Insohency commencement date of the
corporaia debior

-

Liate of mvitation of expressian of imterest  [Through newspansr advertsement publshed in Fnancia
Expriss [Pure & Mumbai edtions) and Sakal (4
Mzharashira ediions) an January 20, 2080, Thernafter
Hime ws estended by publshing Form G (Revised) dated
Febeuary 17, 2020 in Pune edtions ol Francal Express
ani Loksatta. Now further estended by this adverfissment:
dated March De, 2050,

i | Bligidity for resciufion applicanés undar
sectian 502} of the Code I avalable A

Elighility crileria is mantianed in the detziled Exprassion
of Irterest process document, which can e sought by
gl i GpcalmrEgreilcom

9 | Morms of inglighiliy apphcabie pmdes Ffaiiahle at IBB websila
gechian 294 are awailabie ab g Tolte. goain

1 Last date for raceipl of mxpression of inkeres?|March 12, 2020

11| Date of issue of provisional lis1 of Warcih 16, 2020
| | prospectied resohion appicans

12| Last date for suhmission of pbeections ta
provesional let

March 19, 2020

14| Date of iszsue of final It af prospective March 23, 2020

resoiution applcants

H ] Dhate of issoe of infaemnation memerandum,
gvaluation matme and raquest for resoktian
plans to prospecive resolution apbcants

Warch 15, 2020

15| Marmir of obiaining request for resakdian
plan, evalssion matric, information
mgmorandurm and further Frdormation

Through el cirp.catmizgmal.com of by post arin
pErson,

16| Last dabe for submission of rezoluion plans |Apdl 18, 2020

Merngr of submising resolution plans o [Theough post or Fand celbvery in sealed envelope 3o reach
resniition prodessioral oo bilone LAsT DATE,

1| Estimated datn for submissaon of msoltion |Apal 27, 2020
Plan tothe Adjudicating Authorty Tor
approval

10| Name and registration nimber of the
resolution protessional

|70] Name, Address and e-mail af the resolufion
professional. a5 registened with the Board

Sachin Raendra Singhwi
IBBLIPA-001AP-PO1 205201 8- 151 2066

Sachin Ragndra Singhwi

410, Kewal Industriz Estate, Senanat Bapat Mar,
Lowaer Parel, Mumibi - 00 013, Maharasiira
Email; sachinggmehiasinghwiin

31| Adoress and emal to be used for
correspondance with the msolution
professicnal

414, Kews Indusing Estae, Senapa Bagat Marp,
Livar Parel, Mumhai — 200 013, Maharashia
Emnail; cirp.cafmizomal.cam

22 Furlher Detads ane avaitabie 3t or with Complete detals can be sought by Emal to:

cirp.calmdpgmai. com

23] Date of publicataon of Fom G darnery 20, 2020, Feoruary 17, 2020 (Revsed) ano

subseguenlly [Risisad ) on March 4, 2020

Sachin Rajendra Singhvi, Reselufion Professional
|BBLFA-0011P-POT2E0,201 §-19/1 2066

410, Kewal Industrizl Estate, Senapati Bapat Marg,

Lower Farel, Mumbai — 400 013,

For Chhatrapati Agro foad Mamufacivring Company Limited
{Corparaie Oehbtor)

Date: March 04, 2020
Place: Kumnbai

Lot

No Details of Property - Reserve Price & Eamest Money Deposit [EMD)

Lot| Al that part and parcal of land together with Tactory building situated al Plat No.
Mo | 26/143, Maral Co-operative Industrial Estate, MY Road, Andheri (E), Mumbsai- 400058
1 | admeasuring about 1555 sq.yards being the part of Survey Mo, 32 and Hissa No. Sp)
1o}, 15(p)including the hypothecated machineriez installed in the said factory.
Reserve Price : Rs. 1974 36 Lakhs, Eamest Money Deposit: Rs, 197 50 Lakhs

Lot) ARl that part and parcel of land together with feciory buikdng comprised in GAT Mo
Mo} BES12 fotally admeasuing about 60 Ares of N A Land along with structure standing
2 |there on admeaszurng aboul 23660 sq.. consisting of adminisirative bulding,
asgembly shed plan R & D office and work place, assembly shed with plan
Mezzanine Floor, ete. situsled at villepe Sanaswad, Talwka - Shirur, Dist. Pune -
412308 within the local limdlz of Grampanchayat Sanaswadi, i the Reg Sub District of
Ehinwr, Taluka Shifur, Distric] Pune,
Al that plot of land and ground bearing Gat Mo. SB35 totally admeasuring aboul 62
Ares outof it the poricn of land agmeasuring about 100 sg.rmirs. M A kand abuiting to
lhe land described in property above siluated al Village Sanaswadi, Taluka - Shirur
Dist. Pune within the local limits of Grampanchayat Sanaswadi, in the Reg Sub District
of Shinur, Taluka - Shirur, District Pune
The hypothecated machineries installad in the said factory
Resarve Price : Rz 940 %6 Lakhs, Eamest Money Deposit: Bs 94 10 Lakhs

Lot| The Flat bearing No. 206. 2nd Floor, B-Wing, Shiv Bhakti Co-op. Housing Society Led..
No | admeasuring 565 sq.f., Siluated al Marol Maroshi Road, Marol, Andhen {East)
3 | Mumisai - 400053, In the registration Sub District and District of Bombay City and Sub
urban standing in the nane of Mr. B. Ganapathy and Or. Mrs. Vani Ganapathy.
Reserve Price : Rs. 89,00 Lakhs, Eamest Money Deposit ; Ris, 10.00 Lakhs

The Eamest Money Deposit shall be deposified on ar bafore 31,03 2020 at 500 PM. The
property can beinspected, with Pror Appointment with Authonsed Officer, on 18,05.2020,
EMD amount of 10% of the Resenve Prica is to be deposited by way of Demand Draft in
favour of Authorised Oficer, Canara Bank, ARM-1 Branch, Mumbai OR Shall be depozied
through RTGS | NEFT { Fund Transfer bo credit of account of Canara Bank, ARM Branch,
Mumbai, Ale No. 1389296000002, IFSC Code: CNREBOOOI3E9 on or before
31.03.2020; 5.00 pm.

For the said properties there is no encumbrance ta the knowledge of the bank

For detailed terms & conditions of the sale please refer the fink “E-Auction”™
provided in Canara Bank's website (www.canarabank.com) or may contact
Mr. Manoj S R, Chief Manager, ARM-1 Branch of Canara Bank, Tel. No.: 022-
22065425, 30, 38, 9787242752, 5 K Choudhary - 8169845618 during office hours on

any working day. Sel-
Date: 28.02.3020 Authorised Officar,
Placs: Mumbai Canara Bank
Ta,

Mis. Shri Gajanana Industries ([} Pvi Ltd., Plot Noo 28143, Maral Co-operative
Industrial Estate, MV Road, Next fo Gokul Industrial Estate, Andheri (E), Murmbai - 400059
Mr. B Ganapathy, Lok Bharfi AS, Flat No. 5187519, Marol Maroshi Road, Andhen (East),
fhembal - 400055

Dr. Mrs. Wani Ganapathy, Lok Bharti A5, Flat Mo, 5180513, Marol Manoshi Road, Andhen
(East), Mumbai - 200054,

M/s. Shri Gajanana Industries {I) Pvi. Ltd., GAT No. 88512 and Gat No. 38511, Village
Sanaswadi, Grampanchayat Sanaswadi, Taluka Shirur, Dist, Pune - 412208

CLASSIFIEDS 4

LOANS

FOR FUNDING
AGAINST LISTED
SHARES

said notice.

naziivislcapital.com
Call 9920401306

D07 0631857231

"IMPORTANT™

Whilst care is  takem peior ta
acceptarce of adverising copy, it is
ncd possibobe to veridy s contenis. The
Indign Express (P Limited cannot be
hald responsible for such coments,
mar for any |oss or cemage incurmed
as A reealt of transachonsg  with
companiok BESNAtinnE ar
isdividuals  sdvartiaing ] its
neasiplpars  or Publicslicne  We
therehee recomménd thal readens
moks necssary inguiries  before
sending sy monies o enfenrg inka
any agreemenls with adverlisees or
ctheratse acting on an advertisement

Place : Camp, Pune
Date: 28/02/2020

farsrar & VIJAYA BANK

7 - #% 7w aEtaT | NOW - BANK OF BARODA

ISLAND PEARL, SOPLAPUR ROAD, NEAR PULGATE BUS
STOP, CANTONMENT AREA, CAMP, PUNE, MAHARASHTRA

(Rule 8 (1)

POSSESSION NOTICE
FOR IMMOVABLAE PROPERTY

Whereas The undersigned being the Authorised Officer of the Bank of Baroda under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest
(Second) Act, 2002 and in exercise of powers conferred under Section 13(12) read with Rule
3 of the Security Interest (Enforcement) Rules, 2002 issued a Demand Notice dated 01-02-
2016 calling upon the Borrower Director-1& Guarantor: Sameeruddin Q Shaikh & Director-2
& Guarantor: Zareen Sameerudin Shaikh of M/s Alcon Interiors Pvt Ltd to repay the amount
mentioned in the notice being Rs.47,04,707.14/- (Rupees Forty Seven Lakh Four Thousand
Seven Hundred Seven and fourteen paise only) within 60 days from the date of receipt of the

The Borrower having failed to repay the amount, notice is hereby given to the Borrower and
the public in general that the undersigned has taken possession of the property described
herein below in exercise of powers conferred on him/her under sub section (4) of Section 13
of the said Act read with Rule 8 of the Security Interest (Enforcement) Rules 2002 on this 28th
day of February of the year 2020.

The Borrower in particular and the public in general is hereby cautioned not to deal. with the
property and any dealings with the property will be subject to the charge of Bank of Baroda
for an amount of Rs.47,04,707.14/- (Rupees Forty Seven Lakh Four Thousand Seven Hundred
Seven and fourteen paise only) and interest thereon.

The borrower’sattentionisinvited tosub-section (8) of Section 13 inrespectof time available
to redeem the secured assets.

Description of the |

Allthat part and parcel of the property consisting of property located at Flat no.101, 1st floor,
Harmony Bldg Sr. No. 47 Wanawadi Pune 411040. bounded by boundaries. East: 40 meter
wide DP road, North: Sr.no. 47/2 West: 5rno.47/3,47/4,47/8, South: 40 meter wide DP road.

movable P rt

AUTHORISED OFFICER
Chief Manager Bank of Baroda

in arry manner whaksoaver.

For @
Adverisng

<. JANAHAR SHETKARI SAHAKARI SAKHAR KARKHANA LTD., HUPARI

. Shri Kallappanna Awadenagar, Hupari-Yalgud 416 203
: Tal: Hatkanangale, Dist: Kelhapur (M.5.)

Phone No. (0230) 2450402 (5 Lines) Fax No: 0230-2450401,

E-mail: kprisssk@gmail.com, Website - www jawaharsugar.com

...... TP ——

Saealed Tenders are invited from Manufacturer's [ Authonzed Dealer's & Contractor's for following IBR warks., You
may also see the Tender Notice on our website under Tender Section.

TENDER PAGES | |

Contact -

Sr. ; Tender EMD
No Particulars Form Amount
Fee Rs Rs.
IBR Equipment - Design, manufacturing, supply (With IBR test certificate) _
1. | Exlernal steam purifying device for S0TPH & T5TPH Bailer - 2 Unit 1000/ 1000:/-
2. | Welded end flow nozzle for boiler & furbine steam line - 4 Nos. 1000- 10000/
B) | IBR material Supply: (With IBR test certificate) - _
1. | Various IBR apprﬂved piping & 1!..||::|Eﬁ 1000- 10000-
2. | Various IBR approved valves 1000/- 10004/-
C] | IBR Job Work : (With all IBR formalities)
1. | Repair & Madification of 90 TPH boiler 1000- 10004y-
2. | Repair & Maodification of 75 TPH boiler 1000- 1000/ -
3. | Replacement of various damaged IER piping like drain, vent, sool blower 1000 10004/
efc. of our boiler & turbine

JTENDRA PATIL
MobieNo; | (i

111N

Blank tender forms are available at karkhana site office duning office hours on payment of tender form fee +
ST by efectronic mode from 04032020 to 11/03/2020 up to 5.00 PM except holidays

2. Last date of submission of tender at karkhana site along with earnast money deposit by RTGS on or
before 1600372020 up to 5.00 PM.

Our RTGS Details : Bank Name - Bank of India, Address - Laxmipur, Main Br. Kolhapur Account
No.020020110000048, Type of AIC - Current, IFSC Code - BKIDOQD0S00

You have to pay 'C' Class membership fee of Rs. 100/,

Tenders received as per karkhana lender format only will be considerad

Conditional tenders and tenders recaivad without EMD will not be considerad.

For each tender separate tender form fee and EMD is to be paid

Tender forms will be issued to valid IBR certificate holders onby.

0. Karkhana reserves the right lo accepl or to reject the tender in part or in full without assigning any reason

(M.G. Joshi)
Managing Director

4,
L n d 'r N . 5. You may submit the Tender through mail also.
dNaIne N0 ®
[IIE V0. :
8.
| J 9.
ML | |
- thereof.
PLACE : HUPARI-YALGUD
DATE :03/03 f2020

BEFORE THE NATIONAL CORMPANY LAW TRIBLNAL
KMUMBAI BENCH, MUMBAI
{ORIGINAL JURISDICTION)
COMPANY PETITION NO, CP (CaA) 77/MB OF 2020
CONKMECTED WITH
COMPANY APPLICATION MNC. CA [CAA) 3376/MB OF 2018
iN THE MATTER OF THE COMPAMIES ACT, 20M3 (18 OF 204 3)
SECTIONS 230 & 232
AMD
I THE MATTER OF SCHEME OF AMALGARMATION
AMD
I THE MATTER OF
BLUE POINT LEASINGS LT
PETITIZNER WO, 1/ TRANSFERCR COMPANY M. 1
GOLD ROCK METALS LTD
FPETITIGNER MO, 2 TRANSFEROA COMPBANY NG, 2
SUGATA INVESTMENTS LTD
PETITIZNER MO, 3 TRANSFEROR COMPANY NO. 3
GOLD ROCK WORLD TRADE LTD
PETITIZNER MO, 4 TRANSFERCR COMPANY NO. 4
GOLDO ROCK AGRO-TECH LTD
PETITIGNER WO, 5 TRANSFEROR COMPANY NG, &
PICAMOVA INVESTMENTS PVT LTD
PETITICNER NO. 6/ TRANSFEROR COMPANY NO. &6
TRIDHAR FINAMCE AMD TRADING LTD
PETITIONER NO. T/ TRANSFERCR COMPANY NG, 7
ARD
GOLD ROCK INVESTMENTS LTD
FETITIOMER MO. B/ TRANSFEREE COMPANY
14l the Companies are incorporated undsr the provisions of the Companies Act, 1956 and
hawing thelr registered office at 507, 5% Fioor, Plet Mo, 31, 1 Sharda Chambser, Marsd
Matha Strest, Bhat Bazaar, Masjid Chinchibunder, Mumbai-<400 009, Maharashira)
Hotice of Hearing of Petition
A Patition under sections 230 & 232 of the Companies Act, 2013, and other apphicable
pravisions, il any, for cbiaining sanction 1o the Schama of Amalgamation of Blua Paint
Leasigs Lid, Gokd Rock Metals Lid, Sugata Investments Lid, Gold Rock Woeld Trade Lid,
Giold Rock Agro-Tech Lid, Picanova lnmstiments Pyl ILid and Tridhar Finance and Trading
Lid with Gold Rock Investments Lid was presented by the Petitioners above named on 65
Jdanuary, 2020 and the saad Peliion is foed bor heanng on 277 March, 2020 at 1023040,
before the Hon'ble Mational Company Law Tribunal, Mumbai Banch, 4" Floor, MTHL
Exchangs Building, Mear G.D. Somani Memaorial School, G0, Somani Marg, Cuffe
Parade, Mumbae-400 005, Maharashira
Any person desirous of supoorting or opposing the sid Petiion should sand to the Banch
and o the Petitoners” Advocate, nofice of his intention, signed by him or his achocate, with
his name and addrass, 50 as to reach the Bench and the Pelitionars” Advocale nof laber
thian 2 days bedpre the date fved for heading of the Petition. \Where he seels to oppose the
Fadition, the grounds of apposilion o & copy al his aftidavit shall be furnished with such
nofice. A copy of the Pelition will ba fumished by the undersigned 1o any person requinng
the same on payrent of the prescribed charges for the same.
5d/i-
FRajeey K Goel, Advocate
For Rajesv Goel & Associales
Counsal for the Petiioners
Date: 02,03 2020 785, Pockel-E, Mayur Vilar-|l,
Place: Mumba Dplhi Mol Expressway/MH-24, Delyi 110 091
Mabike: 33124 08354, e-mail: rajeavad 1 E@gmail com, Websile: www rgalegal in

FORM A
PUBLIC ANNOUNCEMENT
{Regulation 14 of the Insolvency and Bankrupicy Board of India
(Voluntary Liguidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
TRANSIT OPERATIONS INDIA PRIVATE LIMITED

. |Mame of corporate person Transil Dperations India Privale Limiled

2. |Date of incorporation of corporate person| January 24, 2014

& [Authority  under which corporate Registrar of Companies, Mumbai under
person is incorporated (registered | CompaniesAct 1956

.|Corporate [dantity Number of Corporate | UBDZIIMHZIAPTCZ52448
PErson

.|Address of tha registered office and|Registered Office: Lentin Chambers, 2°
principal office (if any) of Corporate| Floor, Dalal Street, Fort Mumbal,
pErsan Maharashira—400 023 India

Corporate Office: Office Mo, 702, 7
Floor, Suratwala Mark Plazzo, Opposse
Fortune Hotel, Hinjewadi, Pens - 471 057
Maharashtra India

.|Liquidation commencemeni date of|February28, 2020
Corparake person
. [Mame, Address, Emel Address, Telephong | Name: Kurmnudini Bhakerao

Mumber and the Registration number of| Address: Ecstasy, 5037804, 9° Floor, ity
the liguidator of Joy, J.5.0 Road, Mulund (W], Mumbsi-
400080

Email: kumudiniparanjape@mmjc.in
Telephone No:J22-21678102
Registration Mo: IBBIIPA-D0Z/IP-
MODOGS201T- 1810242

 |Last date for submission of claims March 29, 2020

Motice is hereby gven that Mis Transit Operations India Private Limited has
comrmenced volumtary ligudation on February 28, 2020

The stakeholders of Mis Transil QOperations India Private Limited are hereby called
wpon tosubmit a proof of their claims, on orbsfore March 29, 2020, to the liquidator at the
address mentioned againstdem?

The financial craditors shall submit their proof of claims by electronic means only. All ather
stakeholdars ray submit the proofof claims in persan, by post or by electronic means.
Submission of false or misleading proafs of claim shall attract panalties,

Sdi-

Kumudini Bhalerao

Liquidator

Reg Mo, IBENPA-O0ZIP-NODOSN2017-18M0242

Date: 29.02,2020

Place: Mumbai

financialexp.epapr.in

Muthnut_ Ht:_l_mefm (Indla) Ltd

Muthoot Finance |

._1I'| I-I nar, A

{ing, Lotus Corporate Park,

Eﬂrpnrﬂu I]111:E

POSSESSION NOTICE

), Mumba

mentioned hargm under with interast theraon.

(As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)
Whereas, the undersigned being the Authorized Officer of Muthoot Homefin | India) Ltd. {MHIL) under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Sacurity Interest Act 2002 and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules
2002, Damand Motice(s) issued by the Authorised Officer of the company to the Borrower(s)/ Guarantor{s) mentioned hergin below to repay the amount mentioned
inthe notice within 60 days from the date of recaipt of the said notice, The borrower having failed to repay the amount, notice is hereby given to the Borrowar(s) / Co-
Borrowar(s) / Guarantor(s) and the public in general that tha undersigned has takan Symbaolic/Physical Possession of the proparty described herain below in
gxercise of powers conferred on him under Section 13(4) of the said Act read with Rule 8 of the said rules. The borrower in particular and the public in genaral are
heraby cautionad pot to deal with the property and any dealings with the property will be subject to the charge of Muthoot Homefin (India) Ltd. for an amount as

&r.| Mame of the Borroweris)/ Description of secured assels Date ol Demand Molice & Date of
Ho. Co-Borrower(s)/ [immovahile property) Tolal Outstanding Dues (Rs.) Possession
Loan Account No./Branch
{ | Tularam Tejram Chauhan/ | Flat Mo, 403, admeasuring 51.13 5q. Feet, in Building known as “Shree Srushti®, | 14-Dec-18/ Rs. 8,76,819/- 28-Feb-20
Sangitadevi Tularam 4th Floor, situated at Survey No. 29, Hizsa Mo, 2472, Mear Zeal Collage Chowk, | (Rupees Eight Lac Seventy Six
Chauhan/ Willage Narhe, Tal, Haveli, Dist. Pune - 411041, Maharshtra. More particularly Thousand Eight Hundred
003-00000868 Pune mentioned in the Sale Deed Registered as Document with Sr. Mo. 186072017 Dated Mineteen Only)
06/03/2017 in the office of Joint Sub Registrar Haveli=-11,
2| Sunil Madhukra Wagh/ | Flat No.204 2nd Floor E-Wing Adm.732.5g.Fis Trimurti Vision, 5. Mo.300.Mear | 11-Feb-19/ Rs. 26,65,299/- 27-Fab-20
Suvarna Sunil Wagh/ | Punjab National Bank Tehsil Shirur Pune = 412210 More Particularly mentioned in | (Rupees Twenty Six Lac Sixty
003-00001043/Pune the Sale Deed Mo, 2446/2017 dated 26/05/2017 registered at Sub-registrar of | Five Thousand Two Hundred
Shirur-Pune Minety Mine Oniy)
Sd/-
Place : Puna Aulhorized Ofticer
Date @ 04.03.2020 For Muthoot Homelin {India) Ltd.

Pune
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